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SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation) Regulations, 2017]

For the Attention of the Stakeholders of

NSE INFOTECH SERVICES LIMITED

Name of the Corporate Person

Date of Incorporation of Corporate Person

Authority under which Corporate Person is
Incorporated / Registered

NSE INFOTECH SERVICES LIMITED

© 02/08/2006

Registrar of Companigs, Mumbai

A Corporate Identity Number of Corporate Person

U72900MH2006PLC163468

Address of the Registered Office and Principal

Exchange Plaza, Plot C-1, Block G Bandra-Kurla Complex,

Office (if any) of Corporate Person Bandra (East),Mumbai, Maharashtra, India, 400051

6. | Liquidation commencement date of Corporate | 30/05/2024
Person
7. | Name, Address, Email address, Telephone | Bharat Ramakant Upadhyay

Reg. No.: IBBI/IPA-002/IP-N00120/2017-18/10289
Address: 507, 5th floor, C2 Wing, Skyline Wealth Space,
Skyline Oasis Complex, Premier Road, Near Vidyavihar
Station, Ghatkopar- West, Mumbai — 400086

Ph. No.: 9833284483

Email Id registered with IBBI: brupadhyay@hotmail.com
Claims to be sent on Email Id:
brupadhyay.irp@gmail.com

Number and the Registration Number of the
Liguidator

8. | Last date for submission of claims 29/06/2024

Notice is hereby given that NSE Infotech Services Limited has commenced voluntary liquidation on 30" May, 2024.

The stakeholders of NSE Infotech Services Limited are hereby called upon to submit a proof of their claims, on or
before 29" June, 2024 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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SATURDAY, JUNE 1, 2024

et e R C i r iR c nitecl S'oP No. -5 &6, Chawla Plaza, Plot No. 14/15, YOGI INFRA PROJECTS LIMITED PREMIER ROAD CARRIERS LIMITED
e O Ncyicodlei B Ml Sector 11, CBD Belapur, Navi Mumbai - 400614. niaarnd Slcs:< 6. akomt it s D At Gt 1 7 P At Gosth Wbt - 400 3 CIN: LoS0Ne 1:50R CAZS006
: . 1 -EgiEt-E'I' CE : i Mga ar i H:I 1&n L l:li]’. a4 & . fed B R | . | Tirosie Frma | i b A Mafiman Tort Mimic- i
Cent Bank Home Finance Limited Tel.: 022-27571591, 022-27580513, 2246057548, E MAIL - complianceofficeryogi®gmail.com, website www.yogiinfraprojects.co.in Hﬂg: HHJUE::;E;:U?;;IEE rn;ﬂﬂ;j;i;erzi:‘:?el:?; m:__:r“;::u :E-Eﬂ.ﬂ
rem Em o e o Subsaiary of Canial Bank af India CIN : U65922ZMP1991PLCO0G42T Statement of Standalone and Consolidated Audited Financial Resulls for the Year Ended 315t March, 2024 — SE e : :
in Lakhs Exiract of Audited Standalone Financial Results
Motice U/s 13(2) of Act to be Published in Newspaper when the same is Returned s i rn: ;:H ;u;r:i.,r .:n,u --::r :IEE::_.:J .I::: I':'II:-'EI: EIiH:
Undelivered/Refused to Accept & Acknowledge 5 Standalone Consolidated el el e e
Nofice | . " . ' v : o PARTICULARS s, Ruarter ended Year encad
ice is hereby given that ihe following Bomower'Co-Bormower and Guarantor have defaulted in their peyment of principa? and interest of the o Ouaner Ended Year Ended Cuarter Ended Year Endoed No Particulars o . A T —
Inan facility obtaingd by them from Cent Bank Home Finance Lid and the loan has been clzssified as Non-Performing Assets: (NPA). The Shar Mas ar et ' D24 | 1122023 | MNA023 | 310N20R | 3103208
notices were issued 1o them under Section®3 (2) of Securitization and Re-construction of Financial Asseis and Enforcement of Security Intenest 3;..:::"? J;::;;Lf 3';:;?:“? JL":';";S 3;1':[:5' 3;:?:‘53 alu':?t:gq 1;:;?;53 thodied) | (Unzedted)| (Medted) | (Audited) | [Audited]
Act, 2002 on their |ast known :uddres?ns. hu‘tr.hnn].- have been refurned unsenved not acknowledged by Borrower, Co-bormower, Guarantors and i i) i ) M m v (V) 1| Total Income fram Operasions (ne) | 899135 | £320.30 | 745691 3309851 | 29463 78
as such thay are hara’.:-ymfmni:by wany of this public notice. - - : IR 2 | Net Frofi{Loss) for the pariod (beiore
Sr.| Mame of the Bornower | Ca. d Detaits of P atice date, date, Aty : s
Mol T Gurandor & Loan Ak ng, ' perty n:fmammg amt 2] Oporations (Nat) 10.97 406 | 2218 17.41 21.70 31.55 | 14641.82 93.50 O, e Angler ity ) )
1 | Mr. Bhagop Dinkar Alhal & Flat No. 001, Ge. Floor, Bldg. Pushpak CHSL, Plot No. 12, S, No, | 25.04.2024, 31 03 2024, 2 | Net Profit | (Loss) for the period \ema) H8.18 | SSed2 | GRTAT [ 139511 | 1310.84
Guaranior-Mr, Yohan Umakant Borde | 42, H. No. 4472 Vilage Shillotier Raichur, Panved, 410206, % .2,60 395 + Inferest {beforoTax, Excoptional and/or & | Net Profitl {Loess) for the period befora
LAN- 0070207 0004970 + All Other Charges E xtraordinary items) 1.2 372 | -ne? 16.32 | 22047 1.81 174.86 | -30.04 tax [after Exosptional andiar
2 | Mr. Mohammad Hussain Flat No. 305, Buiking No, 73, 3rd- Floor, Xrbia Vangani, Survey | 25.04.2024, 09.04.2024 3 | Wet ProfitLoss) irom ordinary Extraordinary ilerms) 41818 | 35572 | 65741 123611 | 131084
S Khan & Mrs. Sahida Begam gg.—*;-;fﬂﬂ-_ 1"&'?-H1|19-j. 13:1. -3;15-%’;5'-1- 231E1. E:Ef:_i. f-’gﬂkfﬂ-ﬁ? ¥ 658 2471 + Interesl + acthvilles aftor tax 328 | (37 | nm 180 | 22080 | 1396 | 1058 | 4889 4 | Net Praft (Loss) for e period after
LAM- Sl 00001 67 dfe Ahaoyacrarada noan: east, 1ald aral, h
i ChetrictRaigad - 421503 All Other Charges 4 :lr:‘:‘:’:::l?::z‘li‘:]:ﬁ: the period tax [alter Excaplicnal ardior
3 [ Mrs. Munmun Mangssh Garme FlatNo, 109, 11 Floos,"A" Wing, Tuls Kaiash City" Vilage Karade 25.04.2024, 09.04 2024 ovdinary Jemi) 129 s1n | e 109 | 15079 ALY o0t % A Extrzardingry Hema} 040 | 25511 | 18613 | 93BTD | 63sA7
E{.&raﬁ?;ﬂsg;ﬁ;{?ﬁﬂnd Gamre Khierd, Tal. Panve!, Dist, Raigad . 410207 EJ%{EEE:E;IHWM + 5 | Total Comprehensive Income & | Tolal Comprahensiva Incoma for the
: . Liher Charges ¥ ’ ; ; , - ; pencd [Comprizing Prodt! [Loss) for
4 | WIr. Rajesh Kumar Singh Fiat No. 401, 4ih Flooe, Suman Residency, Plot N, 436, Seclor-24, | 25.04.2024, 09.04 2024, sl g el A R M TR | | AR O S
& Mrs. Micky Singh \Village - Pushpak Vishal, Tal-Panvel, Dil- Raigad - 410208 ¥ 24,30,778)- + interest -omprising Profit{Loss) for T R
LAN- BOTOE010000192 + All Other Chasges this persni after b and other Comprabensive Income (after 15:)) 26450 25101 28T HE | BoOAg it E0
S | Mr. Rayikant Ramakant Ahire Flat No. 705, Tth Floor. Wing -8 Nira] City Phase I, 5. No.55, H, | 25.04.2024, 09.04 2024 Lompranersive income & | Paid up Equity Shars Capital
& Mrs. Bhagyasha Ravikant Ahirs No.6, Village-Barave, Tal-Kalyan, Dist- Thane- 421301 T 2971677 + Inferest after Tax 1.0 (3.1 | (.91 (.99 | 158.78 | (&) 105,19 | (48.83) {Face Value of Rs 10- Per Sharsl | 104250 | 104250 | 104250 | 104250 | 104250
Lk (er030 0000202 & + Al Qther Charges i Equity Share Capital 1684 50 | 160458 | V684,58 1644, 58 1644, 58 1684 58 168458 | VEH4 54 T_ Ea;mg Par Share [of B 1']'-&3-:!-‘;-.
ST NERIOD0E0 ) Resarve exchiding Rovaluatbon ‘Nal Annuglised) {in Rs A I
The steps are being laken for subshluted sernce of nolice, The above Borrowes/Co- Borrower and Guaranior (5] {Wheraver apolicatie) are Resarve as por Balance Shes ' RS Dk :
hereby called upon fo make payment of outstanding ameunt within 60 days from tha date of publication of this notice, failing which further steps of Previous accounting yoor | (230.34) | 1,787.99 | (230.34) | (218.37) | 196007 | 178790 | 1960.07 | 1767.99 poch ued 2e i LR L
will be taken afier expiny of #0 days from the date of this notice under sub-section (4) of section?3 of Becuritization and Re-Consiniciion of § | Eamning Por Share of Rs, 10/- MNotes:
Financial n!-.ssell:s and Enforcement of Secunty inferest Ack, 2002 ) ench lor continued operations Matas: 1. The above resulls have been reviewed by The Audit commiltes and aporoved by the
Place: Mumbai, Date:31,05.2024 Authorised Officer, Cant Bank Home Finance Limited, Mumbal. (s} Basie 002 0.02 007 0.0 0.95 0.08 062 0.5 Bioard of Directoes attheir meating held an 301h hay, 2024
) Diksted 002 o2 ] 007 | 001 [ 005 | 008 | 0B | OM | |2 Theaboveisan extract of the detailed format of the financial results for e quarter and year
:‘LHL;ﬁh - i it 44 \ “h TR " . erdad 31st March, 2024 filed with CSE Lid under Regulation 33 of the ‘SEBI [LODR)
B Bbove 1% an exirnct of [ delm ormind o E|I.J|II'H.'!¥ ITTERNCRT Fet s with the Sbock oxc ne rr Mion ol l ! ¥ .
(Listing obligations and Dischosure Requarements) Regulations, 2015, The full format of the Cuarterly financial results ane svailable on HEQI..TEIhEII‘lE_ B~ PTG, GF - sl -rope I.are RFElale. oy b g I?Hﬁﬂf‘-";_lﬁ
CIN: U70200MH2022PTC384178 Y AN O S8 Do f T For Fremeer oad Camers ’-"”é‘dﬂ“'
Regd. Office: Tower No. 4, Third Floor, Equinox Business Park, Kurla West, Mumbai 400070 S Vit K q ,I'I'
Phone: 022-69015454 « Email: cs.moonburg@theleela.com « Website: www.theleela.com Sanjay Agaraial Ay TN, L
Place - Mumbai Derector Date: D1/06/2024 Managing Director
EXTRACT OF STATEMENT OF AUDITED CONSOLIDATED FINANCIAL Diate -MAY 30, 2024 DIN-00462002 Place: Mumbsi DIN: 00796748
RESULTS FOR THE YEAR ENDED 31T MARCH 2024 (3 in Lakhs)
Year ended
Sr. Particul
e | e ] BANG OVERSEAS LTD
2024 2023 = " -
1 Total Income from Operations 6.34 0.53
2 Net Profit / (Loss) before tax (2,110.43) (2.99) Registered Office A405-406, Kewal Industrial Estate, Senapati Bapat Marg, Lower Parelf W) Mumbai City MH 400013 IN CIN:L51900MH 1992PLC067013
. e (. - _.- i ;r = o ‘.-. r :r . = s Ill‘. ...-'.I ‘¥ Er §i o 5 I I{'. :_.‘ i ¥ i [
3 PrOflt/(LOSS) aﬁer tax (2’11043) (299) Tel: El!,_l'.'_-'ﬁﬁﬁﬂ "_;H'ljfl ,hn !;H ! GGG L !'-J'TI-I'J'I'. g f ¥ “r'fb By b '”,-'.p'” iy ERLER
4 | Total Comprehensive Income for the period Extract of Standalone and Consolidated Audited Financial Results for the Quarter and Year Ended 31st March 2024
[Comprising Profit / (Loss) for the period (after tax) (2,105.06) (2.99)
and Other Comprehensive Income (after tax)] (Rs. in Lakhs except share per data)
5 | Paid up Equity Share Capital 1.00 1.00 Standalane Consolidated
b =qully Share ~apia’ Parliculars Quarter Ended Year Ended Quarter Ended Year Ended
6 |[Reserves (excluding Revaluation Reserve) (1,265.21) (2.99) 31.03.2024 | 31.12.2023 | 31.03.2023 | 31.03.2024 | 31.03.2023 | 31.03.2024 | 31.12.2023 |31.03.2023 | 31.03.2024 | 31.03.2023
" : Unaudited Unaudited Unaudited Audited Audited Unaudited Unaudited | Unaudited | Audited Audited
7 Securities Premium Account - - -
Total income from Operations 3.715.18 4.830.32 3.566.39 13.660.31 12.458.18 3,722 56 4,761.48 333536 | 13.66651 | 11.870.64
8 | Networth (1,264.21) (1.99) SRV U OV OINS | RUSUR | SOOI | SPURS | SV (] SRV U | CIT AT | E—— i
9 Paid up Debt Capital / Outstanding Debt 46,571.79 _ gd;t;:ﬂ::;é};::t}s?efnra Tax (Before Exceplional and 112:75) [280.25) 9.1 (728.68) 33958 (52.33) (323.10) 50.45 {845.50) 351.58
10 | Outstanding Redeemable Preference Shares - — Net Profit / (Loss) before Tax (After Exceptional and (12.75) (269.25) 49.1 (728.68) 335.58 (52:33) (323.10) 50.45 {B45.90) 351.58
: . Extraordinary Itams)
11 | Debt Equity Ratio (in times) (36.84) NA Net Profit/ (Loss) after Tax (After Exceptional and 182 (288.05) 3,08 (720.24) | 120.18 (38.16) (322.04) 101 | (B37.60) (LEAR
12 | Earnings Per Share (Face Value of Rs. 10 each) | Extraordinary fems) . |
—_ . Other Comprehensivedncome | 020 O - & 020 1 248 10.27) 233 | (027} | 233
1. Basic (in Rs): (21,104.32) (29.89) Total Camprehensive Income (Comprising Profit/{Loss) 2.02 (268.05) 11:56 (720.04) 12266 (38.43) (322.04) 334 | (83787 117 .44
2. Diluted (in Rs): (21,104.32) (29.89) after Tax and other comperhensive incoma after Tax) i |
: : Equity Share Capital (Face value of Rs. 10/- per sharg) 1,356.00 1,356.00 1,356.00 135600 | 1,356.00 1,356.00 1,356.00 1.356.00 | 1,256.00) 1,356.00
13 | Capital Redemption Reserve NA NA Reserves (Excluding Revalulion Reserves as per 670647 | 742650 757537 | 841317
14 | Debenture Redemption Reserve NA NA Balance Sheet of previous Year) !
. o Eamings Per Share (of 10 each) (in As.) 1
15 | Debt Service Coverage Ratio (in times) 0.48 NA (a) Basic 0.01 {2.12] 0.07 (531) [ 089 0 28] (2.37) 001 (6.18) 085
16 | Interest Service Coverage Ratio (in times) 0.48 NA (b} Dilted 0.01 (2.12) 0.07 (531} | (.89 {0.28) {2.37) (.01 (6,18} (.85
MNotes:
Note: 11 Theaboveresults have been reviewed by the Audit Committes and approved by the Board of Directors at thedir respactive meeting hald an 30th May 2024
a) The above is an extract of the audited consolidated financial results for the year 21 The above rEﬁuIt_ﬁ have been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS), prescribed under Section 133 of the Companies Act, 2013 and other recognised accounting
ended 31% March 2024 which have been approved by the Board of Directors at its praclices and policlas to the extant appiicable, : : .7 22 » 3
meeting held on 30" May, 2024 , subjected to limited review by statutory auditors and o T e e ekren el
f”eg Vgth ;[he StOT?k Ex_changets ur::;:ler lTetQUIatI%%1353 and 52 of (?EdBI .(I.IF:StIr;gllolP“gatltonsf g The abova is an extract of the detailed format of Financial Resulls fled with the Stock Exchanges under Ragulation 33 of SEBI iListng Obligations and Disclosura Requiraments) Regulations, 2015, The full format of Financial
an ISC o_surg egun‘emen 8) egu_a 1ons , as _amen ed. € full tformat o Fesuliz are available on the Stock Exchange websites wwwinseindia.com www. beeindiz.com and on the Company's website weaw banggroup.com
the aforesaid financial results are available on the website of the Company and Stock For Bang Overseas Limited
Exchange ie www.theleela.com and www.bseindia.com respectively. Sdi-
b) F_or the other line items referred in regulation 52 (4) of the LODR Regulations, pertinent Place : Mumbai {:halrm:-.ﬂég!:g::;ﬁni —
disclosures have been made to BSE Stock Exchange and can be accessed on the Date : 30th May 2024 DIN-00112203

www.bseindia.com.

c) There is Nil impact on net profit / loss, total comprehensive income or any other relevant
. ‘1 AR . L dav 3t agies |E VIJAYA, DOMBIVLI (EAST) BRANCH:-Vaishampayan Sidg.,
financial item(s) due to change(s) in accounting policies. SCHEDULE | Banikof Baroda| Babasaheb Joshi Road,OfF-Phacke Road, Dombiv (€] 421 201
For and on behalf of the Board of Directors of FORM A * Il X | prone : 0251-2456336 | Phone © vidome @hankofbaroda.com
Moonburg Power Private Limited PUBLIC ANNOUNCEMENT POSSESSION NOTICE
{Regulation 14 of the nsolvency and Bankruptcy Board of Indla .
Sd/- (Volundary Liguidabion Process) Regulations, 2017) [Rube 8(1) of Security interest (Enforcement) Rules, 2002]
. HEREAS
Ravi Shankar FOR THE ATTENTION OF THE STAKEHOLDERS OF W !
. The undersignad being the Authorzed Officar of Bank of Baroda undar the Securilizaton
. th
Date : 30 May, 2024 ) Director NSE INFOTECH SERVICES LIMITED and Reconsiruction of Financial Azsets and Enforcement of Secunty Interast Act 2002 {Act
Place : Mumbai DIN: 07967039 RELEVANT PARTICULARS 54 of 2002} and in exercise of powers conterrsd under ssction 13(12) read with rke 8, 5 of
1 | MName of the Corporate Person | NSE INFOTECH SERVICES LIMITED the Security Interes! (Enforcement) Rubes, 2002 issued a Demand Motice Dated’
Dtk of Incoeporation of Cororate. | 02/08/2006 07-03-2024 calling upaon the borrowers/guarantors Mrs. Rekha Ravi Ballur, Residential
e -1 _ Parson _ : _ Flat No. 101& 102 admg about 360sq ft (Total 670 sq ft), built up area on the 1st floor
M OO N B U RG POWE R P RIVAT E LI M ITE D 3. | Auitherity urder which Comporse Registrar of Companies, Mumibal in the bullding known as Shankar Paravati CHS LTD Ganesh Nagar Opposite to Star
. Pemson 5 Incorporsted [/ agstened | Celony Dombivall East on land Baaring Sr. No, 137 Hissa No. 02 at Village Sagacn
_ 4, | Corporgte oentity Mumbes of U7 2900MHL006PLL1 63468 Manparda Road Dombivali East 4212I]15'Il'aluha Kalyan Dist Thane and wlﬁ in H!I;:I]HE
, (_:IN' U70200MH20229TC3841 8 , | Carparats Person | limit. and also ownerof the propary | surety io repay the amount mentioned in the Notice
Regd. Office: Tower No. 4, Third Floor, Equinox Business Park, Kurla West, Mumbai 400070 5. | Addfess of the Registonad Office Exzhanpe Plaza, Fiot C-1L Block G Bandrakurta being Rs. 26,66,091 |- (Rupees Twenty Six lakhs Sixty Eight Thousand Nighty One
Phone: 022-69015454 « Email: cs.moonburg@theleela.com « Website: www.theleela.com and Prncipal Offica (if amy) of Complex, Bandra {East)Murnba, Maharashirs, s i P g g
! ML Only.) as on 29-02-2024 with fulure interest thereon a1 contraciual rate due from +
Corporats Percon Incliz, 400051 : e LR : i
EXTRACT OF STATEMENT OF AUDITED STANDALONE FINANCIAL RESULTS T incidental expenses, Bank Chiarges etcwihin 60 days from the date of the saidnotice.
FOR THE QUARTER AND YEAR ENDED 315" MARCH 2024  in Lakhs) o CoporstePeson | A ¥io DTSS! QuamTIRAS SexiCage s Tntedt g hefanol L ACIE o Rerely
7. | Name, Address, Email address, | Bharat Ramakant Upad! goven 1o the I::-ﬂn_'m.rar I guarantore Mrorgagers af the propery and the pubiic in genaral
Quarter ended Year ended Takphore Number and the | Rag: Mo 1BEY/IPA-O0ZAPNDOL00/ 200 7R Anpeg | |t the undeesignad has taken Pozsession of tha property mortgaged to the Bank,
Sr. Particulars Regetration Marober of the | Address: 507, Sth floor, €2 Wing, Skyling Wasith desenbed herein below in exertise l:_lf powers conferred on him / her under Section 13{4} of
No. 31 March 31 March 31 March L er | Space, Siyling Ossie Comgiles, Praniler Road, the said Act read with rule 9 o the said rules on this 28 th of May of the year 2024,
2024 2024 2023 Mesr Vichedhar Station, Ghatkapar West, The borrowers | quarantors / morigagers in particularand the pubfic in general are hereby
| Mumbial - S00086 cautioned not to deal with the property and any dealings with the property will be subject to
1 Total Income from Operations 1.84 6.34 0.53 | Ph, No 8833234483 thecharge of Bank of Baroda, Dombidvali (East) Branch for an amount of
: Emall i reglstered with IB81 : Rs. 26,668,091/ (Rupees Rupeas Twenty Six lakhs Sixty Eight Thousand Ninty One
2 | Profit / (Loss) before tax (1,209.11) (4,208.08) (2.99) | trupadivey@hotmal com Only.) a5 on 29-02-2024 with future inferest therecn at confractual rate due from + Penal
; Clalrres ti be sent an Email id Interast, Incidental Expansas, Bank charges et bl realization,
3 | Profit/ (Loss) after tax (1,209.11) (4,208.08) (2.99) L bupsdwaipgmstoom DESCRIPTION OF THE IMMOVABLE PROPERTY
4 | Total Comprehensive Income for the period [Comprising Profit / (Loss) 120911 4.908.08 999 8. Lot dote for submisson of claims. | 20/06/ 2024 Mrs Rekha Ravi Ballur Wio Ravi Bailur flat No. 101 and 102 admg about 3605q ft
ligwaictation on 30Th May, 2024 Paravti CHS LTD Ganesh Nagar opposite to star colony Dombivali East on the Land
5 | Paid up Equity Share Capital 1.00 1.00 1.00 The stakenciders of NSE Infetech Services Limited are herety catled upon te submita | | Bearing Sr, Mo. 137 Hissa No, 2 at Village Sagaon Manpada Road Dombivali East
I:lrl:ll:lf of thedr claims; on o befare 20th June, 2024 ta the Iquld:‘ﬁﬂr at tha address 4112n1 Tﬂ|llk3 Hﬂl!ﬂﬂ D|ﬂ-‘t'l'i[:t -rhan& s“b Dlﬂtﬂ{:t ﬂf"’lﬂl‘lﬂ' 'I'I'Iﬂﬁl-.l‘l HDM{: |JI'I'|it FF—H
i i mentionad against item 7, ]
6 Reserves (excluding Revaluation Reserve) (3,368.23) (3,368.23) (2.99) The financial creditors shall submit thelr proal of claims by elecironic means anly, All gther g:”"dﬁa' : E:SL'B:EISE?“IEEHf TESLQUF?I;H?;:E?“:;; HEI':I;“S' “:; “3:;‘
" : _ _ _ stakieholders may submit the proof of claims inperson, by post or by electronic means. nesh Flaza Lan uoarees | East- Lambogar - Upen autn - n
’ Securities Premium Account Submission of false or misleading proofs of claim shall attract penalties. Plat Marth - Ganesh Plaza
Bharat Ramakant Upadhyay
8 | Networth (3,367.23) (3,367.23) (1.99) Dete:31/05/9034 Date - 28-05-2024 Sdi- AUTHORIZED OFFICER
9 |Paid up Debt Capital / Outstanding Debt 46,571.79 46,571.79 - Phace: fumbs| Placa : Dombivall East Bank Of Saroda, Dombivali (East) Branch
10 | Outstanding Redeemable Preference Shares - - -
- e GARNET INTERNATIONAL LIMITED
11 | Debt Equity Ratio (in times) (13.83) (13.83) NA 2 ideitbad il il
i GARNET Regd. Office : OFFICE NG-201, RAHEIA CHAMBERS, FREE PRESS JOURMNAL MARG, MARIMAN POINT MUMBAL 400021
12| Earnings Per Share (Face Value of Rs. 10 each) | Website ; weaw.garnetint.com, Email-id ; info@gametint.com, Phone Mo, | +91-22 22820714; +91-22 22820715
1. Basic (in Rs): (12,091.11) (42,080.80) (29.89) Audited Standalone and Consolidated Financial results for the quarter and year ended 31st March, 2024
: : {Rs. In Lakhs)
2. Diluted (in Rs): (12,091.11) (42,080.80) (29.89) :
: ’ Particulars ____Standalone B . FComsohidated
13 | Capital Redemption Reserve NA NA NA | Quarter ended | Yearended ! Quarter ended . Yearended
- 31.03.2024 1 31.12.202331.03.2023 31.02.2024 | 31,02.7023 31.03.2024 | 31.12.2023 | 31.03.2023 | 31.02.2024 | 31.03.2023
14 | Debenture Redemption Reserve NA NA NA _ Audited | Unaudited | Audited | Audited | Audited | Audited | Unaudited | Audited | Audited | Audited
. T 1 | Total Income fram Operatiens 190088 | 23.78 03.45 | 196639 | 276157 | 196748 | 122639 | 102015 | 203299 | 593300
15 | Debt Service Coverage Ratio (in times) (0.03) (0.04) NA 2| Met Profity [Loss) for the periad 1370 | 7892 | 835 | (14064 | 13562 | 2046 175.82 105,73 (133.88) 181 6B
; .. ibefore tax |, Exceptional and'o
16 | Interest Service Coverage Ratio (in times) (0.03) (0.04) NA Extraordinary items)
Not 3| Hg Prafit/ r_::f;s.:.] ém the uwulml i 13,240 18,92 835 | [1a0s4) | 18562 | (441530 | 17582 10573 (13388 | 38166
ote: are tax (after Baceptional andfor
Extragrdinory dems|
a) The above is an extract of the audited standalone financial results for the quarter and year ended 31t March 2024 4 Met P'r;:iji't:f'['igsﬂ for the penad _ 1282 T8B9Z | 839 | (1av47) | 13566 | (ada0e) | 17582 | G035 S840 | 32627
which have been approved by the Board of Directors at its meeting held on 30" May, 2024, subjected to audit by Eiﬁﬁsiiﬂ;ﬁ'ELEEIF'“UW' anador
statut_ory auditors and f!led with the Stock Exchanges under Regulation 52 of S_EB_I (Lls’glng Obligations an_d Disclosure 5----mﬂi-,:,:,n-.,-p-;;'HE,,;M-,“E-W-E--W e 1303 FEHE 873 {id0Ed | {8638 | (44359 | 17585 | S0E9 E97E0 | 33669
Requirements) Regulations 2015, as amended. The full format of the aforesaid financial results are available on the period [ comprising Profity {Loss)
website of the Company and Stock Exchange ie www.theleela.com and www.bseindia.com respectively. '-n'{mﬂcﬁ;'lﬁﬂﬁi:@ and
b) For the other line items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made to : | Income iIPHE_*r tax] — | | { S E—
BSE Stock Exchange and can be accessed on the www.bseindia.com. . ;ﬂiﬁ;‘?'gxﬁgﬂ Ksoalistion L300 1 1,509.30 | LA | et Tendet L1900 L e e e
c) There is Nil impact on net profit / loss, total comprehensive income or any other relevant financial item(s) due to Reserve} as shawn in Audited
. . . . | Balance sheet of the previous year
change(s) in accounting policies. B | Eamings Per Share { of Re.10/- each)
For and on behalf of the Board of Directors of gg;f;’i‘;g';'““ and discontived
Moonburg Power Private Limited ' A, Basic 0.07 0,40 0,04 {0,730 0,85 (-2 28] (3,90 .26 (3.085) |_Ah
Sd/- b. Giluted £.07 .40 .04 [0.72) 045 [-2_26) 0.80 0.6 [3.05) 1.66
Mot The shove i-an abstract of the detslled format of the Finandal Resurs - A5 per IND AS Compliang Fled with the Stedk Exchanges under Regulztian 33 of the SEBI (Usting and Other Disclosure
i Requarements) Regulatimns, 2005, The full format of the Fimancial results are available on the Company's website www, garnetint.com and on the B5E website
. th . For GARMNET INTERMATIONAL LINITED
Date : 30 May, 2024 Director Place : Mumbal _— hl:anml;aml:?ﬁggar
) . . : ct
Place : Mumbai DIN: 07@,@%2”:1@%5&“@ g b
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THE MUNICIPAL CO-OPERATIVE
BANK LTD., MUMBAI
MUNICIPAL BANK BHAVAN, 245, P D
MELLO ROAD, FORT, MUMBAI - 400 001
TEL: +91-22-2261 3814 /
+91-22-2271 7800
EMAIL: mcbank@mcbmumbai.com
TENDER NOTICE
The Municipal Co-Op. Bank Ltd.,
Mumbai invites sealed tenders for
Comprehensive Annual maintenance
Contract of Air Conditioners installed in
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specification.

IMAHA:RANS”CQ E-TENDER NOTICE

MSETCL invites online bids (E-Tender) from reputed &
registered contractors on Mahatransco Website http://
srmetender.mahatransco.in

for the

downloaded from the bank's website:
www.municipalbankmumbai.com
from 01/06/2024 to 13/06/2024. Last
date and time for submission of Tender
: Onor Before 13/06/2024 up to 5.00 PM
Place: Mumbai -8d/-

Date: 01/06/2024  General Manager

following Tender

Tender No. EE/EHV(O&M)/
DN/DMB/e-Tender -11/2024
-2025

RFx Mo.- 7000031096
Name of Tender : Notice for
5" Call for SRM Tender for
hiring of Vehicles (LMV) at
220kV Pal and 100 kV
Dombivali sub-stn under
EHY O&M Division
Dombivali for the period from
01.04.2024 t0 31.03.2025.
Estimated Cost :- Rs.
5,96,904/- Including all
taxes

Online Downloading the RFx :
01.06.2024, 10:00 Hrs to
10.06.2024 23:59 Hrs.

Online Submission of the RFx:On
or Before 10.06.2024, 23:59 Hrs.
Online Opening of the Techno
Commercial response opening
date: 11.06.2024 at 10:00 hrs (If
possible).

Price Bid Opening Date:
11.06.2024 at 10:00 hrs (If
possible).

Tender Fee :- Rs. 500/- + 5%
Applicable Taxes (For all above
tender)

mahatransco.in
Contact Person :-
9833266055
Note : All eligible Supplier/ Co

For further details visit our website :-

Division office officers Mob No. :-

on SRM E-Tenders (New) portal of MSETCL.
Executive Engineer, EHV O&M Dn Dombivali

http://srmetender.
9820255082/

ntractors are mandated to get enrolled

Sd/-
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